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Losses in CSIO, Chandigarh

9823. SHRIMATI BIBHA GHOSH 
GOSWAMI: Will the Minister .)£
SCIENCE AND TECHNOLOGY be 
pleased to state:

(a) how much property of CSIO 
Chandigarh is missing by way of 
thefts, shortages, losses, mis-appro- 
priation and fraud;

(b> how much of it is missing for 
the tast two years and the value of 
the total loss suffered by CSIO;

(c) whether the above losses, f f  
any, have come to light in the course 
of physical verification of otherwise 
and when did the last physical veri­
fication take place;

(d) whether all the cases of theft* 
have been reported to the police or 
GBz for investigation, if not, the rea­
sons therefor; and

(e) whether any action has been 
taken against the persons Hound guilty; 
and what steps have been taken to stop 
the recurrence of such losses in fu­
ture?

THE PRIME MINISTER (9HB1 
MORARJI DESAI): (%) Property of 
the total value of Rs. 43,029.04 sjtao* 
inception.

(b) Property valued at Rs* 
12.54U0 since 1978.

(c) Losses came to notice as a re* 
suit of verification done during hand* 
ing over and taking over of stores and 
otherwise. The last physical verifica­
tion was done in 1975.

(d) Cases of suspected thefts were 
reported to the Police. In cases of 
shortages, investigations were conduc­
ted through Departmental Enquiry 
Committees constituted by the Dire* 
tor, CSIO.




